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CENTRAL ADMINISTRATIVE TRIBUNAL
FRINCIPAL BENCH
NEN DELHI

New Delhi, this the 31lst day of January, 1994,

HQN'BLE MR JUSTICE S.K.DHAON, VICE CHALRMAN
HQN'BLE MR B.N.DHCQUNDIYAL, MEM3ER( A)

l.Lalan Yadav
S/0 Shri Rajinder Yadav
Peon(Daily Nager)
Office of the Principal Chief Controller of Accts,
Central Board of Excise & Customs
A.G.C.R.Building, Ist Floor
New Delhi,

2,Harinder Rai
5/0 shri Ram Dahin Rai
Peon(Daily Wager)
Office of the Principal Chief Controller of Accts.
Central Board of Excise & Customs,
A.G.C.R.Building, Ist Floor :
New Delhi.

¥

3.Desh Raj
5/0 Shri Murari Lal
Peon(vaily wWager)
Office of the Principal Chief Controller of Accis.
Central Board of Excise & Customs
A.5.C.R.Building, Ist Floor _
New Delhio o es oo e Applicants.

( through Mr K.N.R.Pillai, Advocate),

Vs,
Principal Chief Controller of Accounts
Central Board of Excise & Customs
A.G.C.R, Building, Ist Floor
New Delhi. ee os . o Respondents,

QRDER( RAL)

e - .

Learned counsel for the applicants states
that he may be permitted to withdraw this O.aA.
Prayer granted. The application is dismissed
as withdrawa. .

b _A/.CAF/IA']UL g .
( B.N.,Dhoundiyal ) ( S..Dhaon )

Member(A), Vice Chairman



